257 Matters

New Delhi if it keeps to the scheduled
timings. But it has recently become a rare
phenomenon and passengers travelling by
this particular trains consider themselves for-
tunate if the train runs oa time; rather it is
running late normally by three to five hours,
a common happening in recent month.

The arrival and departure timings of the
train at New Delhi station is not only in-
convenient for the railway users but if the
train runs late and reaches New Delhi after
10 P.M, it becomes equally difficult to get a
conveyance for their destinations, besides
being harassed by the taxi wallahs or scooter
wallabs. The services provided earlier for
the travelling passengers have also pro-
gressively deteriorated.

Keeping the needs of the railway users
in general and the interests of the Orissa
State in particular, | urge upon the Minister
of Railways to help improve its punctuality,
besides making it a daily train and skipping
over the Allahabad-Banaras Section which
is responsible for all such inconveniences
from its route. Simultaneously, in order to
meet the growing demands of the people
there must be a stoppage at Bhadoak
Railway Station in Orissa.

(i) Need to develop the village Amon, Tehsil
Budburl in Vidisba Rarliamentary consli-
tuency as a model village and to extend
IRDP, NREP and RLEGP schemes to the

village.
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(iii) Need for early implementation of Kurla-
kutty-Karappara multi-parpose projects
in Kerala

SHRI V. S. VIJAYARAGHAVAN
(Palghat)**: The Kuriakutty-Karappara multi-
purpose project was formulated two decades
ago. The total outlay of this project was
Rs 45 crores. This project today is under
the shadow of uncertainty.

The Forest Department of Kerala was
of the opinion that if this project was imple-
mented, 200 acres of forest land would be
inundated. But now the experts say that if
certain changes are being made in this pro-
ject with more emphasis on irrigation, the
danger of the forest land being inundated
will not be there. Recently a team sent by
ths Central Irrigation Depariment had visi-
ted this area and conducted a survey, Under
the scheme prepared and submitted by the
Kerala Government in 1965, about 48,000
acres of drought affected areas in Chittur
Taluk including Kozhinjampara, Erthem-
pathy and Vadakasapathy Panchayats in
Palghat district could be irrigated. If this
project is implemented not even an inch of
land will come under water.

Therefore, I request the Government to
take immediate steps to implement this pro-
ject with the emphasis on irrigation and thus
provide irrigation facilities to the drought-
affected areas of Malabar.

(iy) Need for proper utilisation of land of
Forbesgang Airport (Purnea), Blhar
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